
   

fl ; S40) Aers|Poby 
: =~ . oF liste Se 

oa[o9 (70 BE PUBLISHED IN PART IV OF THE DEL# GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELI 
DELHI SACHIVALAYA, 1.P. ESTATE: NEW DELHI-116 002 

No. F.3 G4) Fin (Rew-1)/2020-21/D8-1V / 05" ig abe ise 
Notification No, 02/2020 ~ State Tax (Rate) 

No. PF. G4 VFin (Rev-I)2020-21/DS4V/—- In exercise of the powers conferred by sub- 
ection (1), (3) and sub-section (6) of sectian 9, mub-section (1) of section 11, mab-section (5) of section 15 and section 148 of thé ets Goods and Services Tux Act, 2017 (U3 of 2017), 
te 1x Gavemor of the National Capital Turcitary of Delhi, om being smtafiod that i is necessey in the public intmest xo to do, on the reccanmeedations of the Council, hereby 
makes the following further amendments in the notificatinn of the Goverment nf National 
Capital Teritory of Delt in the Department of Finance (Revenve-}) No.1 1/2017- State Tax 
(Rate), dated the 30” June, 2017, published in the Ginette of Dethi, Extrordinary, Part 1V, 
Visle No, F.3(1S)Fin.(Rev-t/2017-18/DS-VI/381 dated the 20" June, 2017, namely: 

Im the sti nocificaion. inthe Tab, apni seria! mumbo 25, 

  

  

      
  

A) After tam (i) and entries relating thegeto, in columns (3), (4) and (3), the following iteras and cxtries shall he inserted, namely, 

: a \ ou) @) : ‘Maintenance, repait of overhmul in respect of 
ii aircrafts, aircraft engines and other components or} 2.5 ” 
LANE 
| a (b) in tm (colnet haces od ges the mod et, iy 

a This notification shall cep into force with effect fen the 1™ day of April, 2020. 

: By onter and in the name of the 
whee he Governor of the National Capital Territory of Delhi, 

M4, Peoria TT ass ai 
(Sunil Sehgal) 

Dy, Sceretary IV (Finance) 

age fe niiart i. 
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No. P.3 (34) Pin (Rev-lV2020-24DS- IV 16S Dust: fro 

1 ‘The Principal Secretary to the Hoe"ble Liouteaant Governor, Delhi 

- SReSeMes NE eee eee ee Estate, New 

LT onions, ‘State Tax, Delhi, Vyapar Bhawan, 17. Batsan, iw Det 

‘4. The Secretary (GAD), Govt of NCT of Delhi with the request to publish the notification 

in Delhi Gazutte Part-tV (Extraordinary) in today's date. 

3, The Additional Secretary 10 the Hon'ble Chief Minister, Govt, of NCT of Delhi, Delhi 

 Suchivataya, LP Fistate, New Tet! 
f, eee enue Tne ene eres 

2. J Additional Secretary (Law), Govt. of NCT of Deihl, Delhi Sschivalaya, 1.", Estate, ; 

New Deli 
‘ TheLion 2, De nie Ane Old Secretariat, 

% Gap & chiar dear sae Siang Ets, New 

q Delhi, 
. 10, Guset File. a 

Lh. Website, 

‘i oe ° 

| . (Sunil Sebgal) 
. * Dy. Seeretary TV (Finance) 

‘Note: - The pinelpl woieation Nol112017- Shite Tox (Rate, dated the 30° June, 

2017, war eer off Delhi, Extmopdinucy, Part IV, vide Na. 

 PAQSVEin(Reysty2017-1R DSI dated the 30? June, 2017, nd was last 

amended by notification Na, Cai panleba weit iain nl 

No. P.3{102)Fin.(Rev- yD tds atic       
   


